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1. DURATION OF SESSION 

Date of Commencement 
Date of Adjournment sine die 
Date of Prorogation 
Total Number of days of Session 
Number of actual sittings 
Number of hours of sitting 

: @ 13 June, 1994 
: £*14 June. 1994 
: 18.6.1994 

: 2 days 
: 2 days 

17 hours and 49 
minutes 

@ Tt. II,. .mI"II commenced wtIh the playing 01 ~,., Anlhem. 

£ TM ... II1II"11 ended wit! the pla~ng 01 NlllIoNl Song . 

• TM Mellon w_ orIglnllly III conctude on Thlnday, !he 18111 June, 1994. 
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1. 

2. 

3. 

4. 

SUMMARY 

Bills pending at the end 01 the last session ................................ . 

Bills introduced ............................................................................ . 

Bills opposed at introduction stage ............................................ .. 

Bills passed by Rajya Sabha and laid on the Table .................. . 

5. Bills passed by Rajya Sabha and returned by lok Sabha with 

6. 

7 

B. 
9. 

10. 

11. 

12. 
13. 

14. 

15. 

16. 

17. 

lB. 

amendments ............................................................................... . 
Bills returned by Rajya Sabha with amendments and laid on 
the 'Table 01 lok Sabha .............................................................. . 

Bills passed ................................................................................. .. 

Bills negatived .............................................................................. . 

Bills withdrawn . '''''' .................................................................. .. 

Bills part-discUSSed ..................................................................... . 

Motions for adjournment 01 debate on the Bills adopted ........... . 

Bills relerred to Select Committee .............................................. . 

Bills reterred to Joint Committee ............................................... .. 

Bills reported by Select Committee ............................................ . 

Bills reported by JOint Committee ............................................... . 

Bills originating in and relerred to a Joint Committee by Rajya 
Sabha in respect at which motions for concurrence were 
adopted by Lok Sabha ................................................................ . 

Bills relerred to Departmentally Related Standing Committees 
by Chairman/ Speaker ............................................................... .. 

Bills pending at the end of the Tenth Session 01 Tenth lok 
Sabha vIde para No. 3128 01 lok Sabha Bulletin-Part II dated 
22.6.1994 ............. : ....................................................................... . 
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5. DIVISIONS 

No. of Divisions held 2 

9 



6. OATH OR AFFIRMATION 

SI. Narna of Member Constituency Oath or Language eate of 
No. and State Affirmation of Oath taking 

or Aflir· Oath/ 
mation Affirmation 

1. Shri Kotla Jaya Surya Kumool- Oath Telugu 13.8.1994 
Prakash Reddy Andhra 

Pradesh 

2. Smt. Lovely Anand Vaishali - Affirmation Hindi 13.8.1994 
Bihar 

3. Shrl Lakshman Singh Rajgarh - Oalh Hindi 13.6.1994 
Madhya 
Pradesh 

4. Shri Shelke Maruli Ahmednagar- Oalh Meralhi 13.6.1994 
eeoram Maharashlra 

5. Shri 8apusaheb Thile Baramali - Oalh Marathi 13.6.1994 
Maharashtra 

6. Kum. Sushila Tiriya Mayurbhanj - Oath Oriya 13.8.1994 
(ST) 
Orissa 

7. Shrl Amar Pal Singh Meerut - Affirmation Hindi 13.6.1994 
Uttar 
Pradesh 

8. SOO Pramothes Berhampore- Affirmalion Bengali 13.8.1994 
Mukherjee Wesl Bengal 

10 



7. OBITUARY REFERENCES 

SI. Name and particulars Date 01 death 
No. 01 Membership 

1. Shri K. Brahmananda Reddy 20.5.1994 
(Member, Filth and Seventh 
Lok Sabha) 

2. Dr. Mahipatray M. Mehta 
(Member, Filth and Seventh 
Lok Sabha) 

3. Shri S. Thangaraju 
(Member, Eighth Lok Sabha) 

l' 

Oat. on 
which 

relerence 

rime 
laken 

made H. M. 

o 15 



8. PAPERS LAID ON THE TABLE 

(8) fj'! Government ...................................................................................... 120 

(b) By Private Members ......... ..... .... ..... ..... ......... .............. ........................... NIL 

12 



9, QUESTIONS 

(i) Starred Qu.stlons 
(a) Number 01 Questions put down in Question Lists lor oral 

answers 

(b) Number 01 Questions orally answered 

(ii) Short Notice Questions 
(a) Number 01 Questions put down in Short Notice Question 

List 

(b) Number 01 Short Notice Questions orally answered 

(iii) Unstarred Questions 
(a) Number 01 Questions ·put doWn in Question Lists lor 

written answers 

(b) Number 01 Questions lor which written answers were laid 
on the Table including those put down for oral answers 
but not rea:;hed for oral answers 

• Included 3 UnstarTec1 auestlons deleted/transferred from one Ministry to another. 

@40 

5 

Nil 

Nil 

@2SS' 

301 

@ Since Lok SlIbha was adjourned sine die on 14 June, 94 the au.llons admlftad lor 15 and 
16 June, 94 have been Ireatad as lapsad and no! included. 

13 



51
. 

N
o.

 

'1
. 

@
2.

 

£3
. 

Su
bj

ec
t 

D
is

ap
pr

ov
al

 
01

 
th

e 
M

an
ip

ur
 

Mu
ni
cl
pa
~l
ie
s 

O
rd

in
an

ce
. 

19
94

 
(N

o.
 

6 
01

 1
99

4)
 p

ro
m

ul
ga

te
d 

by
 t

he
 P

re
si

de
nt

 
01

" 
24

.5
.1

99
4.

 

D
is

ap
pr

ov
al

 
01

 
th

e 
Pu

nj
ab

 
M

un
ic

ip
al

 
C

or
po

ra
tio

n 
La

w
 

(E
xt

en
si

on
 

to
 

C
ha

n-
di

ga
rh

) 
O

rd
in

an
ce

. 
19

94
 

( 
N

o.
 

7 
01

 
19

94
) 

pr
om

ul
ga

te
d 

by
 t

he
 P

re
si

de
nt

 o
n 

24
.5

.1
99

4.
 

D
is

ap
pr

ov
al

 0
1 

th
e 

N
ew

 D
el

hi
 M

un
ic

ip
al

 
C

ou
nc

il 
O

rd
in

an
ce

. 
19

94
 

(N
o.

 
8 

01
 

19
94

) 
pr

om
ul

ga
te

d 
by

 \
he

 P
re

si
de

nt
 o

n 
25

.5
.1

99
4 .

 

10
. 

R
ES

O
LU

TI
O

N
S 

St
at

ut
or

y 
R

es
ol

ut
io

ns
 

A
rt

ic
le

/ 
S

ec
tio

n 
01

 
C

on
st

itu
-

tio
n/

 A
ct

 

Ar
tic

le
 

12
3 

Ar
tic

le
 

12
3 

Ar
tic

le
 

12
3 

N
am

e 
01

 M
em

be
r 

D
at

e 
01

 
Ti

m
e 

w
ho

 m
ov

ed
 

m
ov

in
g 

an
d 

ta
ke

n 
di

sc
us

si
on

 

M
in

is
tr

y/
 

D
ep

ar
tm

en
t 

co
nc

er
ne

d 

H
. 

M
. 

Dr
. 

La
xm

in
ar

ai
n 

14
.6

.1
99

4 
47

 
H

om
e 

A
ffa

irs
 

P
an

de
y 

Dr
. 

La
xm

in
ar

ai
n 

14
.6

.1
99

4 
23

 
H

om
e 

A
ffa

irs
 

P
an

de
y 

Sh
ri 

Sa
nt

os
h 

14
.6

.1
99

4 
03

 
H

or
ne

 A
ffa

irs
 

K
um

ar
 G

an
gw

ar
 

• 
D

l&
cu

ss
ed

 t
og

et
he

r 
w

nh
 t

he
 m

oh
on

 l
or

 c
on

si
de

ra
tio

n 
01

 t
he

 
M

an
ip

ur
 M

un
ic

ip
al

ni
es

 B
in.

 1
99

4.
 

R
em

ar
ks

 

W
ilh

dr
aw

n 

W
ith

dr
ttw

n 

W
ith

dr
aw

n 

@
 O

iS
Q

Js
se

d 
lO

ge
th

er
 w

ith
 t

he
 m

ot
io

n 
lo

r 
co

ns
id

er
at

io
n 

01
 t

he
 P

un
ja

b 
M

un
ic

ip
al

 C
or

po
ra

tio
n 

L
aw

 (
Ex

te
n&

lo
n 

to
 C

ha
nd

ig
ar

l'.
) 

B
it.

 1
99

4.
 

£ 
D

isc
us

se
d 

to
ge

th
er

 w
ith

 t
he

 
m

ot
io

n 
lo

r 
co

ns
id

er
at

io
n 

01
 t

he
 N

ew
 D

el
hi

 M
un

ic
ip

al
 C

ou
nc

il 
Bi

ll.
 

19
94

. 

-
' 

A
 



11. SITTINGS OF THE HOUSE 

Subject Date 

Cancellation of siltings on 14.6.1994 
15 and 16 June, 1994. 

1S 

Remarks 

The 10th Session ot 10th Lok Sabha 
WU 10 adjoum sine die on 16 June, 
1994. However, .s the Constitution 
(Eighty-third Amendment) Bill, 1994 
was not introduced by the Government 
on 14 June, 1994, some opposition 
members demanded that the House 
might adjoum sine die on that day. 
Thereupon, Hon'ble Minister ot Parly. 
Allairs suggested that House might ad-
joum sine die on that day after passing 
the Ordinances and some other Bills 
listed in the Order Paper. Speaker took 
the sense ot the House and the House 
was adjoumed sine die on 14 June, 
1994. 

Accordingly, ,sillings 01 Lok Sabha 
fixed for 15 and 16 June, 1994 stood 
cancelled. 



12. SPEAKER /DEPUTY SPEAKER/CHAIRMAN 
Announcementa/ObMrvlltlou/R""'ncn 

Subjecl By Whom Oa .. 

Valadictory relarenee on the conclusion ot the Tenth SpeakM' 14.8.1984 
s.aIon or Tanth Loll Sabha and announcement reo 
looking alter th8 duties of Secretary-General or L.ok 
Sabha by Dr. R.C. Bhardwaj w.e.1. the 1 sl June, 
1814 and ceuatlon to carry out the duties of 
Secretary-General by Shri C.K. Jain from the 
31al May, 1994 and hi. appointment as Honorary 
Officer ot the Hou ... 
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13. STATEMENTS 

(I) II8lte,. Under Rule 377 

Position regarding receipt of replies from Ministries concerned during 
Tenth Lole Sabha as on 1B.7.1994 

Tot., No. 01 replies Percentage 
number sent to mem- 01 replies 

01 matters bers by Minis- .. nt 10 
raised te,.. and members 

copies by the 
endorsed to Ministers 
Lok Sabha 
Secretarial 

First Session 270 219 81.11 
(9.7.91 to 18.9.91) 

Second Session 133 114 85.71 
(20.11.91 to 20.12.91) 
Third Session 314 240 78.43 
(24.2.92 to 12.5.92) 
Fourth Session 149 110 73.82 
(8.7.92 10 20.8.92) 
Fifth Session 61 42 88.85 
(24.11.92 to 23.12.92) 

Sixth Session 253 191 75.49 
(22.2.93 to 14.5.93) 

Seventh Session 127 89 70.07 
(26.7.93 to 26.6.93) 

Eighth Seasion 70 44 82.85 
(2.12.93 to 30.12.93) 

Ninlh Session 185 74 40.00 
(21.12.94 to 13.5.94) 
Tenth Session 13 NIL NIL 
(13.6.94 to 14.6.94) 

17 



(II) Statement Indlcetlng m.tter. rel.ad lifter Que.tlon Hour end before the 
t.klng up of the L1.tad Bu.lne.. .nd time taken thereon during the Tenth 

Se •• on of Tenth Lok S.bh. 

Date 

13.6.1994 
14.6.1994 

Number of mal- Number of mem-
ters raised bers who spoke 

2 
12 

18 

10 
19 

Total: 

Time taken 
H. M. 

o 28 
o 51 

19 



14. STATEMENT SHOWING nME TAKEN ON 
VARIOUS KINDS OF BUSINESS TRANSACTED DURING THE 

TENTH SESSION OF TENTH LOK SABHA 

Business 

H 

ADJOURNMENT MOTIONS 3 

GOVERNMENT BILLS 9 
MATTERS OF URGENT PUBLIC IMPORTANCE t 
OTHER THAN QUESTION HOUR 

MATTERS UNDER RULE 377 0 

aUESTIONS 2 
STATUTORY RESOLUTIONS 

OTHER MATTERS such as Papers laid on the Table, 0 
Obituary References, Questions of Privileges, Points 01 
Order, Personal Explanations etc. 

Time 
taken 

M 

58 

28 
19 

16 

00 

48 

Percentage 
to the time 

taken 

22.3 
53.1 

7.4 

1.5 

11.2 

4.5 

TOTAL: 17 49 100.0 

• Joint Discussion took place on carlain Statutory RHOlutions IVide atatament No. 1051. No •. 1 to 
3) and Motion lor Consideration 01 connected Government BiII.lvide lItaIemant No. 3 (I) 51. Noe. 4, 
5 and 6) Tlma laken on Joint Discussion has baan .hown under Govammant BUI •. 
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